Annexure — 7
Name of the corporate debtor: Wind World (India) Infrastructure Private Limited; Date of commencement of CIRP: 07.10.2025 and order received/communicated on 07.10.2025; List of creditors as on: 29.10.2025

List of operational creditors (Government dues)

(Amount in%)

Details of Claimant

Details of claim received

Details of claim admitted

Amount of any
Amount of . .
R . mutual dues, | Amount of claim not Amount of claim .
S1.No. . Amount covered Amount % of voting share | contingent . o Remarks, if any
. . Amount of claim . ) Whether . . . that may be admitted under verification
Department Government | Date of recepit Amount of claimed . Nature of claim by security covered by in CoC, if claim
admitted . related party? X set- off
interest guarantee applicable
28,79,08,498, representing interest
Stae Tax Officer St penaiychargss e et
(SAT-NOD-C- reco l;ized }:;s “o irational debt”
1 0010) ( State 16.10.2025 %123,222,830.00 %35,314,332.00 |Operational Debt 20.00 20.00 No 20.00 %0.00 %0.00 % 87,908,498.00 %0.00 08 P .
within the meaning of Section
MIDC_SATARA70
- 1 5(21) of the Insolvency and
Bankruptcy Code, 2016, and are
therefore non-admissible.
TOTAL % 123,222,830.00 % 35,314,332.00 % 0.00 % 0.00 % 0.00 % 0.00 % 87,908,498.00 % 0.00
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